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INSPECTION REPORT

Sub: Inspection Report of Joint Committee in Original Application No. 110/2025
of Sandeep Mishra V/S State Of Madhya Pradesh & Ors.

Ref: Order of the Hon’ble NGT dated 21.08.2025 in OA 110/2025

1. That, the Hon’ble NGT vide its order dated 21.08.2025 in the matter of OA
110/2025 (CZ) Sandeep Mishra V/s State of Madhya Pradesh constituted a joint
committee and directed them to visit the site and submit the action taken report.

2. That, the committee reviewed the petition and the points related to the issues raised
In the petition were discussed to proceed for the inspection. The main point raised
by the applicant in his application is illegal cutting of trees and construction of
Wine/Liquor Shop located at Manisha Market, Near Shahpura Lake, Bhopal on the
green belt area which is a deemed forest land.

3. That, the representatives of the concerned departments conducted a site visit of
Wine/ Liquor shop” Composite Madira Dukan”, located at Manisha Market,
Village Shahpura, Tehsil — Kolar, District Bhopal as mentioned in the petition on
dated 16.10.2025. The Photographs taken during inspection are enclosed as
Annexure-1.

4. That, the geographical locations of the shop measured using mobile based
application and duly marked on Google Earth Map. The marked google earth
imagery is enclosed as Annexure-2.

5. The observations recorded during inspection are as under:

5.1 The Wine/ Liquor shop” Composite Madira Dukan” is located at Manisha
Market, Village Shahpura, District-Bhopal, Madhya Pradesh. The
geographical location of the site is latitude 23°12'7.13"Nand longitude
77°25'34.39"E.

Hon'ble NGT, OA 110-2025.
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5.2 The Shahpura Road runs along the southern side of the shop. On the
eastern side of the shop, there is a bus stop located adjacent to the shop.
Further along the eastern side, next to the bus stop and along Shahpura
Road, there exists a green belt (plantation area) maintained by the CPA.

5.3 During the inspection, it was observed that the plantation area contains
fully grown trees, ornamental plants, and shrubs.

5.4 No uprooting or damage to trees was observed by the committee during
the inspection.

6. That, during inspection, Panchnama was prepared and signed by the members
of the committee. Copy of the Panchnama is annexed herewith as
Annexure -3

7. That, forest department vide its letter dated 23.10.2025 provided information
regarding the allegations made by the petitioner. Copy of the information
provided by the forest department is annexed herewith as Annexure -4.
7.1As per the information received from the forest department road side

plantation of 200 plants has been done by the CPA, Bhopal. The
Plantation has been transferred to Executive Engg Capital Mandal, PWD
Sr. No. 2, Bhopal on 27.04.2023 after completion of maintenance period.
7.2That, According to Khasra details (136, Shahpura) area of mentioned land
is around 0.0640 hectare which is less than 10 hectare and it is revenue
land. and as per the Revenue record Khasra No. 136, Shahpura is
mentioned as Farm land, not chota bada jhad ka jungle. Hence as per the

definition this land cannot be considered as forest/deemed forest.

Hon'ble NGT, OA 110-2025.



45

8. In view of the above points, the Committee has observed that the land use
status of the area where the liquor shop is located is not clear. The Committee
therefore decided to seek information from the concerned department. it is
most humbly submitted that letter has been issued to the PWD, Bhopal and
the Bhopal Municipal Corporation, seeking information regarding the
construction of the liquor shop on the green belt and the permissions obtained
for setting up the liquor shop. Copy of the letter is annexed herewith as

Annexure — 5.
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Ruhi Haque, Prakamya Tiwari, Shivam Dwivedi,
Assistant Director RI AE Legal Assistant
Van Vihar, Tehsil-Kolar, Bhopal RO, MPPCB, RO, MPPCB,
Bhopal Bhopal Bhopal
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Inspection Photographs in OA 110/2025
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51 ANNEXURE-4

Office of the Director, Van Vihar National Park,

Bhadbhada Road, Bhopal (M.P.)-462003
Phone : 0755-2674278, E-mail : fdvanvnp.bpl@mp.gov.in

Ref No./Assit. Director/ |3\~ Date/ ’)_%\\olr)_g
To,

Regional Officer,

M.P. Pollution Control Board,
Paryavaran Parisar, E-5,
Arera Colony, Bhopal (M.P.)

Sub: R WK™ BRT ANBRT Agd G o9 WU R YR
HHIB—110 /2025 B JcId AIRA <Y {6 21.08.2025 B 3Tl §14 |

Ref: (1) i a9 g, WUl & U9 %./79141/2281 WU, fodid
16.09.2025 |

(2) yafaRer aifal g TS, WU & UF H. /1160 WU, D
22.10.2025 |

With due respect, according to documents and site inspection, findings
are as below :

(i) = According to T.N. Godavarman Thirumulpad Vs Union of India 1997
SCC (2) 267 - "The criteria that an area to the extent of not less than
10 hectare having naturally grown average trees on an average of
200 trees per hectare may be declared as forest".

According to above definition- that mentioned area cannot be
Forest land/Deemed forest as the area of that belt is less than 10
hectare, as well as the trees are not naturally grown trees, whereas
that is Road Side plantation of 200 plants has been done by CPA,
Bhopal. Plantation of 200 plants has been done as that belt in 2009.

(i)  The plantation has been transferred to Executive Engg. Capital
Mandal, PWD Sr. No. 2, Bhopal on 27.04.2023 after the completion
of maintenance period that via letter no. 329 & 333, dated
27.04.2023. Above mentioned land has been given for plantation
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and maintenance purpose to CPA, Bhopal. After the completion of
plantation and maintenance period, above mentioned land has
been transfer to the original department.
(iii)  According to Khasra details (136, Shahpura), area of mentioned land is
around 0.0640 hectare, which is less than 10 hectares and it is Revenue
Land. Hence the objection of Applicant that clearance/permission to
use the subjective forest land for construction of Wine/Liquor Shop as
required under section 2 of the Forest Conservation Act 1980, is not
applicable.
(iv) InRevenue records Khasra 136, Shahpura, itis mentioned as farmland,

not Choto bada Jhadh Ka Jungle. Hence according to definition, "this
land cannot be treated as Deemed Forest".

Please find enclosed. 1 To |4 Pagés %//
Assistant Director,

Van Vihar National Park,
Bhopal

Ref No./Assit. Director/ Date/

Ccto: (1) Chief Conservator of Forest, Bhopal Circle, Bhopal (M.P.) for kind

information and necessary action.

(2)

DFO, Paryavaran Vaniki Division, Bhopal for kind information and
necessary action.

Assistant’D/irector,
Van Vihar National Park,

Bhopal
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VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961]

BEFORE THE NATIONAL GREEN TRIBUNAL
ORIGINAL APPLICATION 110/2025

CENTRA ZONAL BENCH
IN THE MATTER OF:
SANDEEP MISHRA veveeeesn APPLICANT
VERSUS
RESPONDENT

escsessscs

STATE OF M.P. & ORS.

med below do hereby appoint, engage, and

I Brajesh Sharma , Regional Officer Bhopal , MPPCB na
aid case proceedings which shall include

authorize advocate(s) named below to appear, act and plead as afores

application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of orders
passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded and
also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections,
applications, affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the

case in all its stages and also agree to ratify and confirm act done by him/them as if done by me.

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly

understood by me /us this 21.10.2025 at Bhopal.
PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name Registered E-Mail Add & Status in case Signature
Address Telephone (If any) N
Brajesh Sharma, Regional | ES5, Arera Colony | 9893002888 Officer-in-
Officer Bhopal, MPPCB | paryawaran Parisar romppcb_bpl@r Charge
Regional Office MPPCB | cdiffcom
Bhopal - 462016 Regional Officer
Accepted M
BHOPAL
Name & Enrollment. No. Address (If any) Telephone (If any) Full Signature
E-Mail Add.
parul .bhadoria04@gmail.com 8085977111
PARUL BHADORIA
1587-2012
PRANJAL PANDEY 9340657120
MP 2881-2021 advocatepranjalpandey@gmail.com
SHIVAM DWIVEDI advshivamdwivedi20@gmail.com 8878471359
MP 3857-2023
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Email Legal Cell

Joint Committtee Report in Original Application No. 110/2025(C2) Sandeep Mishra
Applicant (s) Vs. State of Madhya Pradesh & Ors.

From : Legal Cell <legalcell.pcb@mp.gov.in> Mon, Oct 27, 2025 01:34 PM

Subject : Joint Committtee Report in Original Application No. # 1 attachment
110/2025(CZ) Sandeep Mishra Applicant (s) Vs. State of
Madhya Pradesh & Ors.

To : harshitatejwaniadv19
<harshitatejwaniadv19@gmail.com>, commoffice
<commoffice@bmconline.gov.in>, PS Forest MP
<psforest@mp.gov.in>

Cc : parul bhadoria04 <parul.bhadoria04@gmail.com>,
harnengt <harnengt@gmail.com>, advshivamdwivedi20
<advshivamdwivedi20@gmail.com>, bs24465
<bs24465@gmail.com>

Madam/Sir

Please find enclosed the Joint Committee Report filed by MPPCB in compliance
of order darted 21.08.2025 passed in Original Application No. 110/2025(CZ2)
Sandeep Mishra Applicant (s) Vs. State of Madhya Pradesh & Ors.

This mail be considered as proof of service.

Regards
Legal Section
MP PCB

== OA 110-2025 Report.pdf
18 MB



	5e2b06487b9c1c3e23ed3bed234f836bbfe71ed0e217c48c399ce5aa81952794.pdf
	Email

